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REVERSION OF CrLass III STAFF IN
RAILWAY ELECTRIFICATION PROJECT

3996. SHRI CHITTARANJAN
ROY : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government are aware
of the fact that a large number of Class
NI staff working in the Railway Electri-
fication Project faces reversions when
they will be transferred to the open line
Railways;

(b) whether Government propose to
frame a policy so that promotions held
on the Railway Electrification are re-
cognised by the open line Railways; and

(c) the steps Government propose to
take to save the Class III Staff working
in the Railway Electrification Project
from the impending reversions while on
their transfer to open ling Railways ?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : (a) to
(c). A large number of Class III staff
in the Railway Electrification have been
drafted from the various Railways. Some
of them would have come on promotion
and yet some others would have got
promotion after coming to the Railway
Blectrification. The promotions which
the staff got in the Railway Electrifica-
tion are treated as purely temporary so
long as they work in.that Organisation.

As far as the position on the parent
railway is concerned, the staff will, on
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reversion from the Railway Electrifica-
tion, have to be posted to such posts
which they would have held on the
parent railway had they not proceeded
on transfer to the Railway Electrifica-
tion. If, however, a special considera-
tion is given to such staff on their rever-
sion to the parent railways, it will re-
sult in discontentment among the staff
who are already working in the parent
cadres. The latter will have a genuine
grievance that the former set of siaff
had already gained benefits by going out
of the parent cadre and that that advan-
tage is being perpetuated by the adminis-
tration at their cost. Considering the
claims of both the groups of employees
together, Government consider that
those who had gone to the Railway Elec-
trification and have gained promotions
should not be placed at a more advan-
tageous position than their semiors in
the parent cadres.

As regards recognition of selections
held in the Railway Electrification, the
position is that the field of selection in a
Project will be really different from that
on a regular Railway. The standard of
selection in a Project may tend to be
somewhat on the liberal side as the
selections are intended to fill only the
temporary posts in the Project which
will cease to exist after some period. In
a railway, a selection will be a rigorous
one, as selected persons will not only get
confirmation in the grade but will also
be on the run for further promotions. in
their career. Standing orders already
exist that persons who have got promo-
tion on a different railway or organisa-
tion during the period of temporary
transfer should not be automatically con-
sidered for any preferential treatment
on the parent railway in the matter of
promotion to higher grades and that the
normal rules should be applicable for
filling the posts in the parent cadres.
However, the report on the performance
in the higher grades in the borrowing
units will be taken into account among
other things when a selection is held in
the parent cadre of such employees.
There is no justification for deviating
from the general orders in the case of
the staff employed in the Railway Elec-
trification Project alone.

ks





